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The Five Year Plan covers the period
from April 1 1980 to March 31, 1985
and is already under implementation

starting with the Annual Plan for
1980-81.

Resolution

The following Resolution was ad-
opted by the National Development

Council at its meeting on 13th und
14th February, 1981:

“The  National Development
Council hereby approves the draft
of the Sixth Five Year Plan (1980—
85) prepared by the Planning Com-
mission and calls upon all concern-
ed agencies to make all-out efforts
with the active co-operation of ilhe
people to ensure its successful im-
plementation”,

Pak Detonating Nuclear Device _.
Across Rajasthan Border

*34. SHRI MADHAVRAO SCIN-
DIA:

SHRI P. RAJAGOPAL
NAIDU:

Will the Minister of DEFENCE be
pleased to state:

(a) whether Government'’s atten-
tion has been drawn to the latest
press reports to the effect that Pakis-
tan is making hectic preparations
for detonating their first nuclear de-

vice in the area across the borders in
Rajasthan;

(b) if so, what is the Government’s

information about Pak, preparations
and

(c) whether Government have
viewed their nuclear policy in thz
light thereof and taken steps to match

in respect of Defence preparedness
with Pakistan?

THE PRIME MINISTER (SHRI-
MATI INDIRA GANDHI): (a) to
(c). Government have seen various
reports about Pakistan’s effortg to
acquire a nuclear weapons/capability.
Government of Pakistan have assured
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us that their nuclear programme is
aimed at peaceful uses of nuclear
energy only. Government hope that
Pakistan will abide by its assurances.
Government monitor all relevant de-
velopments in India’s security en-
vironment and take necessary steps
to ensure full defence preparediess,
at all times. Government’s nuclear
policy continue to be aimed at peace-
ful uses of atomic energy,

Procurement of Sophisticated Aris
and Ammunition by Pakistan

*35. SWAMI INDERVESH:

SHRI RAJESH KUMAR
SINGH:

Will the Minister of DEFENCE be
pleased to state:

(a) whether it has come to the
notice of the Government that Gov-
ernment of Pakistan have recently
procureq sophisticated armg and am-
munition from some foreign coun-
tries;

(b) if so, estimated
arms procured; and
(%)

quantum of

(c) what is Government of India's
reaction thereto?

THE PRIME MINISTER (SHRI-
MATI INDIRA GANDHI): (a) Yes,
Sir,

(b) It is not desirable to disclose
details.

(c) Government constantly moni-
tor all such developments in our
security environment and take ne-
cessary steps to ensure full defsnce
preparedness at all times,
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Modernisation of Police Force

*37. SHRI H. N. GOWDA:

SHRI D. M. PUTTE
GOWDA:

Will the Minister of
AFFAIRS be pleasea to state;

HOME

(a) whether Government have any
scheme under consideration to mod-
ernise police force;

(b) if so, the details thereof;
(c) whether any such scheme has
been finalised; gnd

(d) is so, when Government will
implement it?
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THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS
(SHRI YOGENDRA MAKWANA):
(a) to (d). The Government have re-
viveq the Scheme for Modernisation
of State Police Forces for period of
10 years with a total outlays of Rs.
100 crores from 1980-81 to 1989-90. A
total Central financial assistance of
Rs. 750.00 lakhs will be provided to
the State Governments *o enable
them to implement the scheme during
1980-81. A statement giving neces-
sary details of thig scheme is laid on
the Table of the Sabha.

Statement

Keeping in view the importance of
the modernisation programme, the
Government of India have revived
the scheme for another period of 10
years with a total outlay of Rs. 100
crores from 1980-81 to 1989-90. The
pattern of Central financial assistance
will continuz to be the same viz. 50
per cent loan and 50 per cent
grants-in-aid. The loan is repayable
over a period of 25 years. The Cen-
tral assistance is intended to meet
expenditure of a non-recurring nature
for purchase of wvehicles, wireless
euipment, computers, scientific aid for
investigation and training equipment.
The list of items admissible under the
scheme indicating their relative prior-
rities is indicated below: —

(i) Wireless equipment; capital
expenditure on line-communication
including teleprinter service; wire-
less items for use in cities and else-
where; objective being each Police

Station to be fitted with wireless
set;

(ii) Mobility—provision of vehi-
cles; it should be the endeavour to
supply each Police Station with a
jeep;

(iii) Equipment for training ins-
titutions;

(iv) Equipment for forensic
science laboratories and equipment
for other scientific aids to investi-
gation;
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